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The House met at eleven of the clock,
Mr. Chairman in the Chair.

ORAL ANSWERS TO QUESTIONS
Chakma Refugees in  Tripura Refugec

*41. SHRI SUDHIR RANJAN MAJUM-
DAR : Will the PRIME MINISTER be
pleased to state :

(a) what is the estimated pumber of
Haqgladeshi Chakma refugees staying in
various reingee camps in Tripura at
present;

(by what is the approximate
ture incorred on them so far;

(¢) what steps Government
taken to send these refugees
Bangladesh; and

(d) what are the main hurdles in
cending back these Chakma refugees ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRT EDUARDO FALEIRO) : (a) to
(d) A statement is laid on the Table of
the House.

expendi-

have
back to

Statement

{a) The estimated number of Bangla-
deshi Chakma refugees staying in various

camps in Tripura is about 53,000 at
present.
(b) Expenditure incurred on Chakma

refugees so far amounted to Rs. 36.14
cvores as of March 1992,

(¢) and (d) The question of early
vepatriation of Chakma  refugees bhas
con taken up with the Government of
Bansladesh. After discussions on this sub-
2ct held during the visit of the Pame
finister of Bangladesh to*India in May
392, it was agreed by both sides 10
irrange speedy repatriation of all Chak-
ma refugees to Bangladesh in full safety
and -courity. We have sinee been in
touch with Bangladesh awthorities in
order to devise requisite arrangements in
this regard.
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to Questions 2

SHRI SUDHIR RANJAN MAJUM-
DAR : Sir, since | was the Chief Mini-
ster there, I had the opportunity to Meet
them and talk to them and to know
their views.  As far as I know, they are
willing to go back. Though they are
willing to go back, they are not going
back. What are the reasons for this?
The main reason is that their life is not
secure there. Their lands are forcibly
occupied by the other community, most
of the lands, by the majority community.
Their properties are insecure. Then the
bonour of their women 1is outraged.
These are the reasons for which they are
not willing to go back. On account of this,
they are demanding automomy because
aulonomy is required to maintain human
rights there.

My first question is whether the hono-
uiable Minister has ever decided to visit
that area and come to know what is
there in their minds.

SHR]I EDUARDO FALEIRO : Sir, the
honourable Member was the Chief Mini-
ster of that State and, therefore, he
knows the situation well.

As far as my visiting that State is
concerned, the question does mnot really
arise because the Government of Tripura
itsc!f hud suggested that such a visit was
not necessary. We sounded them and
they said that it was not necessary.

May I say here that this problem has
been existing for a long number of years? |
But, for the first time, there was an
understanding at the highest level. When
our Prime Minister took up the matter
with the Prime Minister of Bangladesh,
that was the first time when there was
an wovnderstanding and there was accep-
tance on the part of the Government of
Bangladesh at the highest Igvel that this
probiem raust be expeditiously  solved
znd thev also expressed their willingness
to take bock all the Chakma refugees

< there now, as the honourable

»r, who was the Chief Minister of
Tripura and who used to represent o us
about the difficulties there in his State,
krows,

WNow, Sir, I agree with the honourable
Member that they are refugees and we
must look at this problem from all points
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of view including the human rights point
of view, Therefore, that is important and
that is what we have impressed upon the
Government of Bangladesh, that condi-
tions for their security when they return
to the Chittagong Hill Tracts must be
created and their legitimate interests
must be protected and their grievances,
among which are those mentioned by the
honourable Member, must also find a
solution.

SHRI SUDHIR RANIJAN
DAR : My second question is whether
the Chakma refugees have put forth
some  demands to the Government of
Bangladesh, particularly for =zutonomy.

MAIUM-

Sir, as 1 have already mentioned,
human rights of the Chakmas in Bangla-
desh are violated. We have got a noble

tradition. ~We are fighting for human
rights.

Sir, T want to know from the hon.
Minister what steps, what measures the
Govérnment has taken to ensure auto-
nomy and security for them there.

SHR1 EDUARDO FALEIRCO Sir,

in order to meet all these grievances and
to find a fair and just and acceptable
settlement for all concerned, the Govern-
ment of Bangladesh, we are informed,
has appointed a Political Committee.
The problem is not just a gquestion of
law and order and security as strictly
construed, but it is a political question.
A Political Committee has now been
appointed. by them, and this . Committes
is in touch, from our.reports, with these
populations, including the  populations
which are refugees in the camps in Tripura.

SHRI DAVID LEDGER : Mr. Chair-
man, Sir, the infilltration of Bangladeshi
nationals into some of the States of the
North-East has been a matter of serious
concern for the citizens living in that part
of the country for quite some time now.
Sir, the apprehension and the concern are
not unjustified in view of the fact that the
continued and unabated influx of foreign
pationals from that country has seriously
affected the economy of these States, apart
from -threatening to affect the demographic
pattern of the society there. Sir, for quite
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some time we have been bearing that ihe
Governmeni of India proposes to issue
identity cards to citizens living in  some
Siates of the country.  Sir, may I know
from the hon. Prime Minister whether it
i1s a fact that the Government of India has
a proposal to issue identity cards to citi-
zens living in some of the States of this
country, and if so, what are those States?

SHR1 EDUARDO FALEIRO : Sir, the

question concerns, as you will tell me,
Chakma relugees in Tripura refugees

camps. This qucstion, [ respectfully submit,
sir, does not  arise  out of that. 1n any
case, it would be for the Home Ministry
to deal with it,

THE PRIME MINISTER (SHRI P. V.
NARASIMHA RAO) : Sir, if I may add
to that, the proposal to introduce the sys-
tern of identity cards has been there with
ihe Government for some time. 1 would
not be able to say right now what exactly
is the stage. But I can say from personal
knowledge that this has been with us for
some time. [ can give information later
to any Member or 1 could convey it to the
House in any other way.

SHRI SUKOMAL SEN : Sir, the reply
that has been given by the hon. Minisier
in writing is not more than the press re-
ports that appeared at different times. So,
it does not give any additional information.
And whatever the hon. Prime Minister and
the hon. External Affairs Minister said
also does not throw much light on it. Sir,
according to the reply, 53,000 Chakma
refugees are still in the camps in  Tripura
and, perhaps, they are still trickling in.
Sir, Bangladesh is a small country, They
bad also the refugee problem with Burma.
After their discussions with the Burmese
Governmient, they could come to a certain
settlement and a number of Burmese Mus-
lim refugees who werc in Bangladesh have
gone back to Burma. So, I would like to
know from the hon. Minister, particularly
the Prime Minister that whilc this could
be successful 4n  between Burma and
Bangladesh, what the political obstacles or
other obstacles are that are standing in the
way of megotiations between Bangladesh
and our Government that 53,000 such
Chakma refugees are still in Tripura. Sir.
on the one hand we are suffering from
another problem, the infiltration of people,
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both Muslims and Hindus, from Bangla-
desh into Tripura, Assam and West Bengal.
Then this Chakma problem has arisen.
So, I would like to know from the Qon.
Prime Minister whether this issuve has been
taken up and if so in what manner it has
been specifically taken up and what the
political objections are that have been
raised by the Bangladesh Government for
repatriaion of Chakma refugees, as they
are also refusing to accept the infiltrators
from that side. So, this is an attitude shown
by the Bangladesh Government which is
clearly putting us in trouble. So, I would
like to know that out of 53,000 Chakma
refugees, how many have been already re-
patriated. About the rest cf them, T want
to know the stage to which these discus-
sions have reached, and whether there is
any favourahle response for thc Bangla-
desh Government and whether there is any
possibility in the near future for their re-
patriation. About autonomy and other
things with Bangladesh, that is not our
subject, It is the subject of Bangladesh
Government and the Bangladesh people
and the Chakma people. That is not the
subject with us.

Our concerm is to
Chakma refugees. So, T would liks to
know the specific measures taken by the
Prime Minister in this regard and T would
also like to know the stage at which these
discussions have reached.

SHRI EDUARDO FALEIRO : There ia
no nnwillingness expressed. Omn the contray,

repatriate these

there is a willingness expressed by the
Bangladesh Government. and this was
expressed at the time of the visit 8f our

Prime Minister and at subsequent times
also when fhe Foreign Minister of Bangla-
desh visited this country separately. There
is a willingness on their part to take back
these Chakma refugees. But the problem
however arises from the refugees them-
selves as they do not find the atmosphere
conducive with regard to their - sccurity
and also on account of the fact that a
solution has not been found to their grie-
vances which. in their view, are their legi-
timate grievances. This is the position.
Therefore. as T have
repeat. though the

there for o

baen
first

problem has
lone time, it is for the

time that there is an understanding and an

acceptance on the part of the Bangladesh
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mentioned, and T

to Questions 6

Government to take back these people,
and not -merely to take ‘them back, but
also to sit down and discuss to find out
a solution to their legitimate grievances,
2nd hence the appointment of a political
committee for the first time which was
done by this Government.
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SHRI EDUARDOC FALEIRO : We do
not want transfer of anybody's land or.
any country’s land to us. We only want.
that our own land should be in our occu-
pation and others should not come and
| s=ttle down there.  That is the principle
I on. which we are working on all the
issues, including this issue.
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SHRI EDUARDO FALEIRO :
help is not being stopped from January.
As I said, we have recognised these
people as refugees.

As far as the political committee, which
has been mentioned by the hon. Member
is concerned, T may add that this is an
all-party, multi-party political committee,
The political committee appointed by thz
Bangladesh Government consists of Mem-
bers of Parliament belonging to the diffe-
rent political parties there. They are
having talks, discussions, with the Chak-
ma organisations. including those which
are within our territory,
going on. There have been a few rounds
of talks' and these are proceeding

These talks are .

Fa HE:f' FTT | TheCentral Govern-
has intimated the Tripura Government
that from 1st January, 1993, the Central
Government would stop the aid.

SHRI EDUARDO FALEIRO : I have
already answered this. In regard to those
who are refugees, we have certain obli-
gations towards them. We will fulfit
those obligations towards these refugees.

wfy Paver g grel - wwET ERa
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MR. CHAIRMAN : [ am sorry. If you
will excuse me, I find that, already, there
is a lot of frustration in the House, parti-
cularly, among backbenchers. Thzy -want
that more questions should be covered in
the Question Hour. We have taken more
than fifteen minutes on this question. May
1, therefore, go on to Question No. 427
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